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1 2 3 4 5 6 7

Puducherry 2.88 7.57 0.00 0.00 3.11 0.00

Rajasthan 2,543.83 1,946.85 2,707.13 2,169.78 3,435.41 1,285.86

Sikkim 0.01 0.10 0.06 0.04 0.02 0.00

Tamil Nadu 1,191.07 3,533.59 1,297.14 1,897.87 1,362.12 1,462.62

Telangana 291.86 178.72 678.94 630.68 524.30 0.46

Tripura 0.39 0.71 0.74 1.00 0.03 0.00

Uttar Pradesh 1,207.72 575.04 1,390.61 380.46 1,504.43 447.04

Uttarakhand 41.44 27.47 67.84 39.44 75.12 47.76

West Bengal 704.16 418.24 642.44 256.63 707.81 173.89

GRAND TOTAL 21,869.3 16,657.7 25,461.5 21,694.9 28,802.2 17,790.4

* Further, besides above claim amount pending for payment/approval is ` 5.2 crore for 2016-
17, ` 145 crore for 2017-18 and ` 3,595.7 crore for 2018-19

One market one price system

2891. SHRI RIPUN BORA: Will the Minister of AGRICULTURE AND FARMERS
WELFARE be pleased to state:

(a) whether Government has introduced electronic National Agriculture Market
(e-NAM);

(b) if so, the present status of linking Agricultural Produce Marketing Committee
(APMC) mandis (markets) in different States with e-NAM;

(c) the total number of mandis and/or markets which have been linked with
e-NAM, State-wise and the result achieved thereof; and

(d) the plan of Government to implement 'one market one price' system in the
country?

THE MINISTER OF AGRICULTURE AND FARMERS WELFARE (SHRI
NARENDRA SINGH TOMAR): (a) to (c) Yes Sir. Government has introduced National
Agriculture Market (e-NAM) scheme wherein trading of agriculture and horticulture
commodities is carried out by transparent price discovery method for produce of
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farmers through competitive online bidding system. So far, 585 Agricultural Produce

Marketing Committee (APMC) mandis (markets) in 16 States and 02 Union Territories

(UTs) have been integrated with e-NAM platform. State-wise list of APMC mandis
integrated with e-NAM platform is given in the Statement (See below). So far, 1.65 crore

farmers have been registered on e-NAM portal. Till November, 2019, a total volume of

2.99 crore MT agri commodities at a value of ` 84842 crore has been recorded on

e-NAM platform.

(d) The price of agricultural produce is dependent on variety of factors at any

given point of time like demand and supply of the produce, quality of produce, climatic
conditions, perishable nature of produce and availability of transport, for which price

of a commodity varies from market to market. However, e-NAM Scheme, aims at

integrating mandis on virtual platform with Pan India trading facility of agricultural

produce for purpose of developing National Agriculture Market whereby farmers can
sell their produce anywhere.

Statement

State-wise details of mandis integrated with e-NAM Platform

Sl. State/Union Territory Number of APMC mandis
No. Integrated

1 2 3

1. Andhra Pradesh 22

2. Chandigarh 1

3. Chhattisgarh 14

4. Gujarat 79

5. Haryana 54

6. Himachal Pradesh 19

7. Jharkhand 19

8. Madhya Pradesh 58

9. Maharashtra 60

10. Odisha 10
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1 2 3

11. Puducherry 2

12. Punjab 19

13. Rajasthan 25

14. Tamil Nadu 23

15. Telangana 47

16. Uttar Pradesh 100

17. Uttarakhand 16

18. West Bengal 17

TOTAL 585

Drought mitigation mechanisms

2892. SHRI PARTAP SINGH BAJWA: Will the Minister of AGRICULTURE AND

FARMERS WELFARE be pleased to state:

(a) whether Government has a best practice mechanism to share data on drought

mitigation mechanism between States;

(b) whether Government has data also on completed Hazard, Risk and

Vulnerability Assessments by States;

(c) if so, the details thereof and if not, the reasons therefor; and

(d) whether Government has prepared specific plans to facilitate the transfer of

information and coordination relating to drought mitigation mechanisms among States?

THE MINISTER OF AGRICULTURE AND FARMERS WELFARE (SHRI

NARENDRA SINGH TOMAR): (a) The 'Manual for Drought Management, 2016' and the

'Drought Management Plan, 2017' prepared by the Government of India prescribes that

best practices in drought mitigation in different parts of the State need to be documented

and showcased to all stakeholders.

(b) and (c) The primary responsibility of drought management rests with the

States. However, National Disaster Management Authority (NDMA) issued guidelines


